f
| TEM NO 39 COURT NO. 4 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).2747/2007

(From the judgenent and order dated 10/11/2006 in CWP No. 11570/2006 of The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
PEPSU ROAD TRANSPCRT CORP. Petitioner(s)
VERSUS

RAVEL S| NGH Respondent ( s)

(Wth Ofice Report on default dt. 16.03.2007)

Date: 19/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARIJI T PASAYAT
(I'n Chanbers)
For Petitioner(s) M. K. K. Mhan, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Delay in filing process fee is condoned.



( Satish K. Yadav ) ( Vijay Aggarwael )

Court Master Court Master



